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NAME OF THE PARTIES

SECTION OF THE COMPANIES ACT: I & BP Code 2O 16

SHRI V. NALLASENAPATHY
MEMBER (T)

Dewan Housing Finance Corporation
V/ s.

Shri Someshwaia Spun R.t.Ltd.

T.C.P No. 429 I IMAH) l2Ot7

SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

SI(INATURE

Present:

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI{Y LAW TRIBUNAL ON 08.I I.2O 17
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TCP No. 429ll&BP/NCLT/MB/MAH/2017

For thr' Appli.atiorl has not been properlv filed \\ ith thc p.rrtifLrl,rr, .r, t (,r

Adjudic.rting Authoritl Rules, the l,etitioner is herebv ilirt'ctotl to enrr! out lhr
.orrectiorls \\'ithil'l sr'\'en tiavs ht'rcof .

f-rom thc Attcndance Sheet filed bv the Petitioner, it nppears th.rt t.rrlit,r., tlris

Petitioner rr',rs directrd to rectity the Llcfects appearinli on the rt,corel, burt lhis
Pctitioner is still n()t diligcnt enough b carrv out the directiots giren bv this Bcn.h

nppc.'trinH on record- Therefore, this Bench herebv givcs lnst chan.e lo this I)etitioir(,r

b rt'ctii! thc dcfects r{ ithin stvcn davs hereof on p.rvment of a20,()t)U/-. f.riling rr hich

this I']ctitiorr 11 jll b(' disrnisst,.l for rlefaults on the ne\t date of ht{ring.

List this m.ltter for heiring on 20.11.2017
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